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17.30 hrs

RE-ANNOUNCEMENT HALF-AN-
HOUR DISCUSSION

MR. DEPUTY-SPEAKER : Itis
5-30 p. m. I have to make an an-
nouncement, I have to inform the
Houset hat Shri B, V. Desai in whose
name Half-an-Hour Discussion 1s
listed for to-day is not present.

Therefore, discussion on Qutab
tragedy may continue after 5-30
p. m. also.

I hope the House agrees.

SOME HON. MEMBERS : Yes.

17.31 hrs.

RELEASE OF MEMBER

MR. DEPUTY-SPEAKER : I have
to inform the House that Speaker
has received the following wircless
message dated 5§ December 1981 from
the Superintendent, District Jail,
Indore (M.P.) to-day i
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“One hundred thirty six agitators
of Bharatiya Janata Party are
released from Jail to-day, the 5th
December 1981, including one
Member of Parliament, Shri Phool

Chand Verma by order of S.D.M,,
Sawer.”

DISCUSSION RE-TRAGIC
DEATH OF 45 PERSONS AND
INJURIES TO SEVERAL OTHERS
Al THE QUIAB MINAR ON
DECEMBER 4, 1981 Contd.

MR. DEPUTY-SPEAKER : Now,
Shri Bhiku Ram Jain.
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MR. DEPUTY-SPEAKER : This
is not the time to list all those
occasions.
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